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Setting up of industries In villages KVI products and excise and customs duty
during Eighth Plan exemption etc.

2108. SHRI BALWANT SINGH RA- STATEMENT I
MOOWALIA: Will the Minister of INDUS­
TRY be pleased to state: Industries under the purview of KViC as

on 31.3.1988
(a) whether the working group consti­

tuted by Government has fixed the number I. Khadi (Cotton, Woollen and Silk)
of villages for setting up industries during the
Eighth Plan; II. Village Industries

(b) if so, the total number of villages 1. Beekeeping
where industries as proposed to be set up 
during the Plan period; 2. Cottage match, manufacture of fire­

(c) whether Government have selected 
some schemes for implementation to achieve 3.

works & agarbattis 

Cottage Pottery
this target;

4. Cottage Soap
(d) if so, the details thereof; and

5. Flaying, curing and tanning of hides
(e) the details of the facilities proposed and skins and ancillary industries

to be provided by Government to encour age connected with the same cottage
the establishment of industries in rurai ar­ leather industry.
eas?

6 Ghani Oil
THE MINISTER OF STATE IN THE 

DEPARTMENT OF INDUSTRIAL DEVEL­ 7. Handmade Paper
OPMENT IN THE MINISTRY OF OF IN­
DUSTRY (SHRI M. ARUNACHALAM)- (a) 8. Manufacture of canegur and
and (b). Yes, Sir. Additional coverage of 1.5 khandsari
lakh villages has been suggested underthe 
KVI sector during the Eighth Plan, by the 9. Palmgur making and other palms
Working Group. products

(c) and (d). In addition to Khadi, 60 10. Processing, packaging and mar­
industries are being promoted by Khadi and keting of cereals, pulses, spices,
Village Industries Commission. The details condiments, masalas etc.
are given in Statement-1 and I! below.

11. Manufacture and use of manure

(e) Government has taken various
and methane gas from cowdung 
and other waste products (such as

positive and protective measures for promo­ flesh of dead animals, night soil
tion of Khadi and village industries, such as etc.)
provision of funds at low rate of interest, 
subsidies towards interest, rebate on sale of 12. Lime stone, lime shell and other
Khadi, price and purchase preference for lime products
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13. Manufacture of shellac bags and other paper containers.

14. Collection of forest plants and fruits 4. Manufacture of exercise books,
for medicinal purposes. book-binding, envelope making, 

register making including all other
15. Fruit and vegetable processing, 

preservation and canning includ­
stationery items made out of paper.

ing pickles. 5. Khas tattis and broom making.

16. Bamboo and Canework 6. Collection, provessing and pack­
ing of forest produce.

17. Blacksmithy
7. Photo framing.

18. Carpentry
Group- III: Agro-Based and Food In­

19. Fibre other than Coir dustry

20. Manufacture of household utensils 8. Pithwork, manufacture of pith, mats
in Aluminium and garlands etc.

21. Manufacture of Katha 9. Cashew processing.

22. Manufacture of gum Resins 10. Leaf cup making.

23. Manufacture of Lok Vastra Group-IV: Polymer and Chemical Based 
Industry

24. Manufacture of Poly Vastra
11. Products of the rexin, PVC etc.

25. Processing of Maize and Ragi
12. Horn and bone including ivory prod­

26. Manufacture of Rubber Goods 
(Dipped Latex Products)

ucts.

13. Candle, camphor and sealing wax
STATEMENT II making.

New Industries Identified for being taken Group- V: Engineering and Non-Con-
up by KVIC from 1988-89 ventbnal Energy

Group-1: Mineral Based Industries 14. ManJ.j./ .re of paper pins, clips,
safety pins, stove pins etc.

1. Stone cutting, crushing, carving and
engraving for temples and build- 15. Manufacture of decorative bulbs,
ings. bottles, glass etc.

2. Utility articles made out of stone. 16. Umbrella assembling.

Group- II: Forest based Industry 17. Solar and wind energy implements.

3. Manufacture of paper cups, plates, 18. Manufacture of handmade utensils
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out of brass.

19. Manufacture of handmade utensils 
out of copper.

20. Manufacture of handmade utensils 
out of bell-metal.

21. Other articles made out of brass, 
copper and bell*metal.

22. Production of radios.

23. Production of cassette players 
whether or not fitted with radios.

24. Production of cassette recorders 
whether or not fitted with radios.

25. Production of voltage stabilisers.

26. Manufacture of electronic clocks 
and alarm time pieces.

Group- VI: Textile Industry (Excluding 
Khadi)

27. Hosiery.

28. Tailoring and preparation of ready­
made garments.

29. Fishing nets out of nylon/cotton by 
hand.

Group- VII: Service Industry

30. Laundry

31. Barber

32. Plumbing

33. Servicing of electrical wiring and 
electronic domestic appliances and 
equipment.

34. Repairs of diesel engines, pump

sets etc.

Loan taken by ONGC from Foreign 
Countries

2109. SHRI BALWANT SINGH RA- 
MOOWALIA: Will the Minister of PETRO­
LEUM AND NATURAL GAS be pleased to 
state:

(a) whether the Oil and Natural Gas 
Commission (ONGC) has been taking loan 
from foreign countries during the last three 
years;

(b) H so .they ear-wise details of the loan 
taken by ONGC from foreign countries;

(c) the details of the loans proposed to 
be taken by ONGC from foreign countries in 
the current financial year;

(d) the year-wise details of the amount 
of paid as interest on these loans to the 
foreign countries during these years; and

(e) the year-wise details of prof it earned 
by ONGC during these years?

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND NATU­
RAL GAS (SHRI BRAHMA DUTT): (a) Yes,
Sir.

(b) The year-wise details of loans taken 
by ONGC during the last three years are as 
under:

Year Amount
(Rs./crores)

1 2

1986-87 1372.64

1987-88 787.44

1988-89 867.36




